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to the Court, Mr. Yadav had alleged
that the the five accused had, in rela-
tion to the relief material, committed
offences of criminal breach of trust
and defalcation of accounts in fur-
{herance of a criminal conspiracy. The
reliet material had been donated by
various  humanitarian international
organizations for the Bangladesh re-
fugees.

In the circumstances, the concerned
officials must be suspended {rom posts
torthwith and prevented from caus-
ing further damage to the to the inte-
rests of the Red Cross Society and to
‘ts activities.

(viii) REMUNERATIVE PRICg FOR BIDI-
TOBACCO GROWERS IN GUJARAT
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[MR. DEPUTY-SPEAKER in the Chair]
DEMANDS* FOR GRANTS, 1981-
82—Contd. =4

(i) MmvistRy oF PETROLEUM, CHE-
MICALS AND FERTILIZERS—Contd.

MR. DEPUTY-SPEAKER: Now we
further
voting on the Demands for Grants
under the control of the Ministry of

take up discussion and

Petroleum, Chemicals and Fertilizers.
Shri Nawal Kishore Sharma.
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*Moved with the recommendations  of the President.



